vl TEM NO. 68 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Crimnal Appeal 206/2016
PARVANAND GUPTA Appel | ant ('s)
VERSUS
THE REG STRAR, HI GH COURT OF JUDI CATURE AT ALLAHABADRespondent (s)
Date : 15/11/2016 This appeal was called on for hearing today.
For Appellant(s)
M. Anupam M shra, Adv.

For Respondent (s)
M  Sunny Chaudhary, Adv.
UPON hearing the counsel the Court nmade the follow ng

ORDER
Parties have not filed addi ti onal docunent s despite
avai l i ng opportunities.
Registry to process t he mat t er for bei ng listed before

the Hon&#39; bl e Court as per rules.
( PAWAN DEV KOTWAL)
Regi strar



